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IN THE CENTRAL ADMINISTkthTIVE TRIDUNAL,HYDERAEAD BENCH 

AT HYDERABAD. 

O.A.No.355/94. 

Date; 17--4--1997. 
:etwen; 

A .'.'ankateswarlu. 	 2'r;licant. 

And 

The Te).eccrn Commission, re-
prcentcc3 by its Chairnan, 
Government of India, New 
Ecihi 

The Chtf General Mnnrter, 
?intenance, Southern 
corn Region, Nadr:s. 

Ccunsel o 	pplicant; f 	 Uaveen  lao. 

Counsel for the Respcndnts: Sri K.Bhskara Rae. 

COnA?': 

HON 'EL SIIRI R.RANCARAJA, rCM:EF. (7.) 

yyt ' flT r 	 n' 4t'r'.-n tPt'\flflt" I 
± ,U. £JA_,±..± 	_4L'. — a_fr. _)• 	 KS.,Stts.LL. ._,jjfltd\ ,t±S±L iU4.0 tLJ / 

(s per Xon'ble Shri i. Lengerajan,flernber(A) 

HarÔ Ott .fl8veen Rao for Applicant and Sri K.Bhaslcare 

Rr for the nspcndents. 

The applicant in i-hjs C.A., pssed the q'1alifinc 

xirnin?tion for recruitn'ent to TEE Croup "B" Service 

in the year, 1973 and he was promoted s Assiatant Engineer 

with effect frrm 1979- 	However, the deenc d date of 

promcth1  ws altered to 17--4-.-197E on tl 	of 

rv' 	id in 1990-92. 



:2: 

TAe applicant Was given th Oenjnr Assitt 

Encir_?rI post orly with effect from 1--?_1g93 Cs per 

Cffjce Crdr Io. CGlc'ST 15/1/On 03/gd 	
1-2-1003 

(Page 11 -Anr e),urr 	to the O.Aj• 	The app1jcnt 

submits that he should he Given the scale of pay of 

enjor Assjst.pt Eng1n 	with effect frcm 16__1990 a 
his de,,~-rned sate of promoticp Was fixed as 

E 77n otherwise eve COunting 12 years Service from his 

actul datci of promotion he should have been cji'ep 

from 1990-91. 

This o.A - 4e tn 

the responentr 
to promote the applicant to the cadre of 

3enior Lssjstant Engin 
. 

eer from 1-9-1990 Pc_or 27_91ggo 

y removing the anamol.y in Conider±ng the 
deemea date of 

promotion for Completion of 12 YrS 3Ctvce with  

quentiei benefits of Pay fixation, arrcars of pay, leave 

salary arising out 
of pay fixation and also pension and 

Persionary benefits on that Heals as he had retired on 

993 

No reply has been filed in this C.A.  

The applicant had completed 12 years of service 

toxcbts~r\ 'S 

wood 



The Scheme of granting the scale of pay of Senior Assistant 

Engineer 	imp1emented with effect from 27-9-1990. The 

applicant by 27--9__1990 had completed 12 years of service. 

Hence he is eligible to get the scale of pay of Senior 

Ace-, 	 Lsjr cate of introduction of that 

Scheme i.e., with effect from 27--9--1990. 

The applicant has filed this O.A., on 15-12-1997 

immediately after he Was given the post of Senior Assistant 

Engineer prayinc-' for pre-ponino the date of ornmn'- 

-ence the applicant had approached this Tribunal in time 

Hence he is entitled to full arrears of pay and allowances 

in the py scle of Senior Assistant Engineer from 

27--9--1990. 	As the applicant had retired on 31-8-1993 

"'is pension should be fixed on the basis of the above 

pay drawn by him as Senior Assistant Engineer on the basis 

A' 
of his -fixStion of pay in the pay scale of Senior Assistant 

Engineer with effect from 27--9-1990. However, the applicant 

is not entitled for any arrears by way of DG and leave 

encashment as these two items are one time payments. 

Time for compliance is four months from the date of 

receipt of a copy of this order. 



J. 	
] 

Copy to: 

The Chairman 
11 The Telocpm Commission, Couto: of India, 

New Delhi: 

2 The Chie? General Manager, Maintenance, 
Southern Telecom Region, Madras 

3;i One copy to Mr.P;NaeenRao,Ad.focate,CAT,Hyderabad. 

One copy toMr:K.Bhaskara Rao, Addl.CGSC,CAT,Hyderabsd 

One copy to DR(A), CAT,Hyddrabad 

6. One duplicate copy. 

YLKR 

- 
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